Employment and Conditions of Service) Act, 1994 every building worker who is between the age of
18 to &0 years and who has been engaged in any building and other congtruction work for not less
than 20 days during the last 12 months is eligible as a beneficiary of the Building and Other
Canstruction Workers Welfare Fund. Application for registration is to be made in the prescribed form
and iz to be accompanied with prescribed documents by construction warker. Registration is
voluntary and not mandatory. As per the directions of the Hon'ble High Court of Delhi, the
Government of NCT of Delhi has undertaken the work of registration of building workers and issue of
passbook as beneficiaries under Building and Other Corngtruction YWorkers Wellare Board. A total
number of 25,682 construction workers, including workers working in Commonwealth Games sites
and Metro Rail Projects, have been registered with Delhi building and other construction workers
\Welfare Board as on 31.03.2010.

Workers memorial at Commonwsalth Games site

387. SHRIRAMA CHANDRA KHUNTIA: Wil the Minister of LABOUR AND EMPLOYMENT be

pleased to state:

(a) the total workers died and injured in Commonwealth Games sites and Metro Railway

and whether reasons of the accidents have been found and the persons responsible punished; and

(b) whether Government has any plan to have a workers memeorial in Commanwealth
Games site, in the memory of workers who have laid their lives for the completion of Commaorwealth

Games site work ?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND EMPLOYMENT (SHRI
HARISH RAWAT): (&) 42 workers have died in connection with working on various Commonwealth
Games Sites whereas 16 workers have died on Delhi Metro Railway sites. Further, 18 warkers have
suffered injuries while warking at different sites of Delhi Metro Railway. FIRs have been registered by
Police Authorities against the defaulting employers. The reasons for acddent found are mastly
technical in nature. 78 prosecutions have been filed and 41 corwictions have been awarded for

viclation the provisions of safety and health measures.
(b) The Government has no such propcsal at present.
Proposal from MP under various schemes

1388. MIBS ANUSUIYA UIKEY: Wil the Minister of ROAD TRANSPORT AND HIGHWAYS be

pleased to state:

#Onginal notice of the guestion was recerved in Hindi.
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